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7% feeett, 18 /T, 2026

FT.3MT. 1403(3H).— FralT TR A, T TR AT==w7, 1956 (1956 FT 48) (orer zod zoe
THT I<F ATTAT FgT TAT ) T T 3F T ITATT (1) o T AT AT TS A TLHE F G2 Tagd
ST TISTART HATAT T SATEIAAT AT F1.30. 1273 @ 19/03/2025, ST AT o TSI, STETET, AT
Il, @ve 3, IUEE (i) H TRTTAT T TS off, T I T<9T TS F qg¥1ed ol § NH-927 (qTrarehl-agarsH
TFere) o .41, 43.030 7 7. #1.101.540 T o TSI TSTHET o (AT (ATS TR0/ AT A 6T a1, 1R,
LA, T ST TATA & (70 IH SATEEAT & IUTTF ATHAT | (A2 I T TSI FHIA ST 9
T BT Y o ;

T ITH ATSLAAT 7 AL I ATTIT AT 7T 3F AT ITLTT (3) e aera 23/03/2025 Fr
“T A wFyw [ERa9)”, 23/03/2025 Fr “Fgrar (Ba)” 1 | Tarrierd o = o ;

STerTeh FEAH STt 7 &7 3T % dgd aTa< AT U6 g% &, o 9% fo=me B = & e 391
St=a w9 8 Moem B @,

T | ITTAFRTET § I SATAHIH hl 91T 39 AT STLTT (1) F ATELT H, Feg 1T TLRTE FHT AT
R T e;

1943 GI/2026 (1)
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A A, Fea T TLHTT, AW TR T I<F AT ITH BT A 9T 37T 36 ATf=aw f7 ey 39
T ITLTT (1) BT T& IRAT T TTNT Fd g, T AT FcAT g o6 I A= § e qfH &1 @
TS % oI st 3T ST =Ry

ST T, Fea 1T FLHIY, IH ATAVIH 0l 1T 39 il ITLUTIT (2) F AT | T =IO FaT g o6
TH ATIGAAT o TSI § TR T, I ATLAT | AHGE I Tt Aeaal § 76 grbe arcdieds &9 9
Fea T gL § AT gr Sirus |

AAT

ST T ST & g0 ot #§ NH-927 (STeiehi-sgarsa aae) & .71, 43.030 & f.71.101.540 %
T st it ST ATt SX=T QiR storaT §3=HT ARa s # fHam

TS T ATH: SUL I S 1 T TgaEw

w0 || gawwHET R TER| R s || aawd|| s Raeg skeat wTamw
s TR || (FEH)

L+ L2 | 3 | 4 | 5 | 6 |

|Wa?r?m:%a'aivr |
e T AT AR |

1 15 Fefy T 0.07|[firr= o foig T =T fii
15

2 159 LA UREE} 0.0196|[==FHTT
159

3 162 EEil Fior 0.2461||sTRETET G Tl HIZHR ATTeT,
AATA TAT ATvg, SO AT [
=¥ 9T, e JT T e
T, TITEET S0 T T 3138, A
o T Fead, THT @I Td
AT G, TAFEIEe THRTEaaaT
TTOTer0 AT JTEdTE Ue
AT F83TeT 1T STEEey
AT TEIAET T T g
T, Mg A = @
FHTY [T, T AaqeT O
R sreemT, weare weae
1ot T AT 7ot TadreT,

HT o T AT TAT ZeATH, HTo A T
HT o qHIH, HIGFAT SATHT T A9
AT, HIZTHT SATTEH T AT
AT, TEAIAT TAT HTo AT
AEHE, TEA TH =A@ T g
g, UTed SAATA T SHTAFT
AT, JTETH AT TIL AT,
AT Tgae Tl qAea< 7T,
et ST ST Ty ST
ghs, Al AT S o T
ST @, 2T 7T STt aet
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3

IS Tt FTodt T2 =T It
AT ST, THA AEHT T
AT STeAT, FTLAT HTATHAT TAT
TSI AT FeRATHT, THAT =T
AT STEETH, AT T, T 9ffehd
AT 7 ATTRET S9TH T HI0 aTfeg
162

167

Fo 0.1155

TS AT T ATOHIA, ATt
STHIES TalT STefd, TEgagdT T3
HToHTIHT

167

168

FT 0.2457

ST{R= Aeft T 99g, Ho THIA Tl
A3g, ATea Tl T AEg, ATea
EEIREECY

168

169

FT 0.1173

STHO e T Icad =g e,
ATSTH STEHE T ST gAE, T
S T YHLAA Hge, Tdid deal
T AT AT, Aald T STHIeT
AEHE, TATIT LLFAT T TToTvg TETE
qFT

169

170

Fior 0.1544

Toq TEH T ThIqEl, el (eI
= PO, q.a=aET Tl A,

et T Tt qrosrhF,
170

171

Fior 0.231

gL TR T IR, Fe [
= o, v O et
171

172

Fior 0.2519

ATt Tt 24T e 3w

TTHTAAT Telt GaaTe &g T AT
(ki

172

10

173

UECIE 0.0202

EELILE
173

11

174

T 0.012

TAHAAAT T FATAT
174

12

25

Fr 0.7033

wo TAT fHiE T @ g,
seiter FAT &g T ooy, ST
g To To Mg 1 a0 HXeqF ATAT
AT ¥ q T A1 gqry g, stHer
g T yar fig, ®raes yarq
g ATaT0 T AT wa™ g €0
ATAT Tt ffg w9, Resrer yarT
g T war g, M sam
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g T wary fig, Aavafhar g
T TaqTq g, 79 e g gt
REREIEEEER C ki G ES
AT g T Y17 ¥g, THea
T IHTTETS, ST =T Tt
LT FHI g, =fwdt wfar g
Tt v fRene g, et 5t
g oot ster wam &g T 7
T s fiE, e AT e =
ECIEREES

25

13

30

7
E

0.3579

AT T HRIESTAT, T H T
HTRSAAT TSI T {ITE 3TeAT
30

14

31

7
E

0.0795

AEEd Tl ¥9o0 5, TgHH,
AAHT, AR AZHE T 25,
AFHAT, HESATE AZHE T
AZATT AGHT

31

15

33

0.1148

33

16

34

0.0296

IO T T, TehId AgAE T T9q

ot HigHH< 33[ CNICE!
34

17

355

0.0919

TTEAT
355

18

356

0.0978

. LA T Aege gHH
356

19

357

|
Bl

0.3155

Ho AL T Hio AqRY, o AT
T Hlo AT, Hlo JgHR T Hlo

AAGY, TL.AAH [T GATSIT EHT,

HI.TAT [ GATSAT HEHHE, TTToraT
SRTH Ta [ Hlo Adge

357

20

36

1
E

0.0147

IR TAF B, 7T I <07, ?ﬁ"l
I AT
36

21

361

el
E

0.1497

T AT T AegedT
361

22

362

0.1416

TSHISEIT T 3Teqd ATTE T

Tt 0 SR SR,

SEATHR I, AATSZIT ghI R,
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EEICE A ENLREE IR EIL
362

23

363

0.0987

JASAGHT [T TAGZ
363

24

364

0.1621

HTOSHAH T AIOZTIEH, THA
AEHE T AT HEHHE, TSR 3TAT
RERE SRR RE IR
AEHE L ATH T HIgFAE 3o
T HT ST

364

25

366

0.17

@A [ AT, T.395g7 T
H.ATF, HESTAT oW Talt #90
ST AZHE TLAS AgHE, He
AGHE, LIS AGHE, TolTd gda

KEREISCREE FLLS
366

26

37

0.2493

g g o die g, oo
e Tt e g, o o
g I ders [, TegHT

&g O Mifars fie

37

27

38

0.0048

O FHTL LFA, THAFATLYFA,
TSTHTIYFA TAT0T ATATHETE
[, FATATAT Tl T FETFHTL
38

28

44

0.0337

T 6 To Fo HXera qrar
quHT & i 91 AT [y, e
BEREIFEIEREERCIR EL-A rIn
g To Fo HTeTT T AT TaATT
g, Mester yarw fig o wam
i, d=fwene fiieg o s e,
e FaTe &g T A &g, qoen
g T AT Ay g, aeer

T fiE T g e,

AT FANW TFg, stasier $a g
T o] Ty St T g
Tat e i, g fie =
T fEg

44

Total

4,2986

[WT. . NHAI/26016/LA/2023/Notification/PIU/Lucknow/3A/3D1]

g A HET, FAeaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 18th March, 2026

S.0. 1403(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 1273 Dated:19/03/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH-927 (Barabanki to Bahraich Section) in the stretch of land from Km. 43.030 to Km. 101.540 in the district of
BAHRAICH in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “The Indian Express” dated
23/03/2025 , “Hindustan ” dated 23/03/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-927 (Barabanki to
Bahraich Section) in the stretch of land from Km. 43.030 to Km. 101.540 in the district of BAHRAICH in the

state of UTTAR PRADESH
State: UTTAR PRADESH ||District: BAHRAICH
SI. No. || Survey/Plot || Type of Land Nature of Area|| Name of Land Owner/Interested Person
Number Land (in
Hectares)
Lo 2 o 3 I 4 J 5 | 6 |
|Taluk: Kaiserganj |
[Village: Badauli |
1 15 Private Agriculture 0.07||Vinod Kumar Singh, S/o Hakim Singh
15
2 159 Government Non- 0.0196|[Chakmarg
Agriculture 159
3 162 Private Agriculture 0.2461||Afsana Khatoon W/o Mohammad Shahid,

Alimun W/o Nanhu, Asgar Ali S/o Haider
Ali, Kinjal Soni D/o Mahendra Soni,
Gausiya Begum W/o Dawood, Zaibul Nisha
W/o Chhabban, Nagma Khatoon W/o Azad
Khan, Naginheit Infrastructure Pvt. Ltd.
Nanpara Bypass Road Nazirpura Bahraich
by Director Abdul Rahim Khan S/o Nagin
Ahmed Khan, Niharika Nigam D/o Vimal
Kumar Nigam, Bhavik Adesara S/o Nitin
Adesara, Mehtab Ahmed Idrishi S/o Babu
Ali Idrishi, Mohammad Rubina W/o
Haleem, Mohammad Shamim S/o
Mohammad Wasim, Mohammad Aamir S/o
Naushad Ali, Mohammad Asim S/o
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Naushad Ali, Rahmatunnisha W/o
Mohammad Anees Ahmed, Rahul Kumar
Chauhan S/o Suresh Chauhan, Rohit
Agarwal S/o Umashankar Agarwal,
Shabnam W/oAnwar Ali, Mrs. Ahbaroon
W/o Munawwar Ali, Mrs. Jameela Begum
W/o Jameel Ahmed, Mrs. Nazreen Begum
W/o Zakir Khan, Mrs. Meraj Jahan W/o
Ramzan Ali, Mrs. Saeceda Khatoon W/o
Fayaz Ahmed, Shakeel Ahmed S/o
Mubarak Ali, Sadhna Kesharwani W/o
Vijay Kumar Kesharwani, Hasmatun Nisha
W/o Shahban, Taufiq Ali S/o Shaukat ali &
smt, Nahida Begam W/o Shahid.

162

167

Private

Agriculture

0.1155

Razzab Ali S/o Md. Amin, Mrs. Jamirul
W/olJalil, Saidul Hasan S/o Md. Shakir
167

168

Private

Agriculture

0.2457

Zahid Ali S/o Bhaddu, Mu. Ramatul W/o
Bhaddu, Wahid Ali S/o Bhaddu, Shahid Ali
S/0 Bhaddu

168

169

Private

Agriculture

0.1173

Abhishek Gandhi S/o Uttam Chand Gandhi,
Nazim Ahmed S/o Jameel Ahmed, Paresh
Bhattad S/o Premratan Bhattad, Prateek
Laddha S/o Dhanraj Laddha, Mainuddin S/o
Jameel Ahmed, Yatish Shukla S/o Rajendra
Prasad Shukla

169

170

Private

Agriculture

0.1544

Abdur Rahim S/o Hakimuddin, Kalimuddin
S/o Ghirra, Mu. Tayyaba W/oShaukat, Mrs.
Asma W/o Md. Atiq

170

171

Private

Agriculture

0.231

Abdur Rahim S/o Hakimuddin, Kalimuddin
S/o Ghirra, Mugeemuddin S/o Ghirra
171

172

Private

Agriculture

0.2519

Smt. Ramavati Devi Singh alias Ramavati
W/o Subedar Singh D/o Bhagwati Singh
172

10

173

Government

Non-
Agriculture

0.0202

Chakmarg
173

11

174

Private

Agriculture

0.012

Hasmat Ali S/o Khayali
174

12

25

Private

Agriculture

0.7033

Ajay Kumar Singh S/o Lallu Singh, Avnish
Kumar Singh S/o Lallu, Ayushi Singh
Minor age 1 year guardian mother Sushma
W/oBhanu Pratap Singh, Urmila Singh D/o
Pratap Singh, Kaushlendra Pratap Singh S/o
Bhanu Pratap Singh Gurdian mother
Sushma Singh. Girjesh Pratap Singh S/o
Pratap Singh, Girijesh Pratap Singh S/o
Pratap Singh, Nandkishore Singh S/o Pratap
Singh, Nayan Tara Singh W/o Ravi Pratap
Singh D/o Lallu Singh, Bhanpratap Singh
S/o Pratap Singh, Ramdev S/o0 Uma Prasad,
Smt. Anita W/o Suresh Kumar Singh, Smt.
Sangeeta Singh W/o Nand Kishore Singh,
Smt. Sanchita Singh W/o Girjesh Pratap
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Singh D/o Phool Kumar Singh, Smt.
Sushma Singh W/o Bhanu Pratap Singh,
Suresh Kumar Singh S/o Pratap Singh,
25

13

30

Private

Agriculture

0.3579

Aleem S/o Murad Ali, Salim S/o0 Murad Ali
Sajeem S/o0 Murad.
30

14

31

Private

Agriculture

0.0795

Mahrul W/olate Idu, Rehman, Salman,
Aslam Ahmed S/o Idu, Afsan, Sahajad
Ahmed S/o Shahban Ahmed

31

15

33

Private

Agriculture

0.1148

Mohammad Alam S/o Yar Muhammad
33

16

34

Private

Agriculture

0.0296

Pappu S/o Basant, Shakeel Ahmed, S/o
Basant, Hasan Mohd S/o Khelawan
34

17

355

Government

Non-
Agriculture

0.0919

Rasta
355

18

356

Private

Agriculture

0.0978

Muhammad Yunus, S/o Abdul Hakim
356

19

357

Private

Agriculture

0.3155

Mohammad Azhar S/o Mohammad Athar,
Mohammad Ashar S/o Mohammad Athar,
Mohammad Ahmed S/o Mohammad Athar,
Mohammad Alam S/o Khuwaja
Muhammad, Mohammad Tughlaq S/o
Khuwaja Muhammad, Razia Begum W/o
Mohammad Athar

357

20

36

Private

Agriculture

0.0147

Qayum, S/o Hagnu, Chunmun, S/o Daha,
Somu, alias Nanmun.
36

21

361

Private

Agriculture

0.1497

Bechan Ali, S/o Abdullah.
361

22

362

Private

Agriculture

0.1416

Raziuddin S/o Abdul Latif Ishratul W/o late
Nizamuddin Sirajuddin, Islamuddin,
Alauddin Hakimuddin, Sajiuddin, S/o
Nizamuddin

362

23

363

Private

Agriculture

0.0987

Junaid Ahmed S/o Qutbuddin.
363

24

364

Private

Agriculture

0.1621

Mohd. Aslam S/o Mohd. Hasim, Rasool
Ahmad S/o Raza Muhammad,Sajjad Ali S/o
Faizul Hasan, Nafeesa, W/oWasi Ahmed,
Noore Alam and Mohammad Azam, S/o
Wasi Ahmed

364

25

366

Private

Agriculture

0.17

Mu.Akhtar S/o Mu.Arif, Mu.Azhar S/o
Mu.Arif Mahjavi Begum, W/olate Zubair
Ahmed, Parvez Ahmed, Faiz Ahmed, Faraz
Ahmed, Faizan Ahmed, S/o0 Zubair Ahmed
366

26

37

Private

Agriculture

0.2493

Ankur Singh S/o Tirathraj Singh, Parul
Singh D/oTirathraj Singh, Phool Kumari
Singh D/o Tirathraj Singh, Rajkumar Singh
S/o Govind Singh

37
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27

38

Private

Agriculture

0.0048

Krishna Kumar Shukla, Rakesh Kumar
Shukla, Rajkumar Shukla S/o Mata Prasad
Shukla, Sunita Devi W/o Krishna Kumar
38

28

44

Private

Agriculture

0.0337

Ayushi Singh Minor Guardian Mother
Sushma Singh D/o Bhanu Pratap Singh,
Urmila Singh W/o Pratap Singh,
Kaushlendra Pratap Singh Minor Guardian
S/o Bhanu Pratap Singh, Girjesh Pratap
Singh S/o Pratap Singh, Nandkishore Singh
S/o Pratap Singh, Suresh Kumar Singh S/o
Pratap Singh, Sushma Singh D/o Bhanu
Pratap Singh, Awadhesh Kumar Singh S/o
Hukumraj Singh, Veerdhananjay Singh S/o
Hukumraj Singh, Ajay Kumar Singh,
Avnish Kumar Singh S/o Lallu Singh, Mrs.
Bina Singh W/o Lallu Singh, Hakim Singh
S/o Bhagwati Singh

44

Total”

4.2986|| |

[F. No. NHAI/26016/L.A/2023/Notification/PIU/Lucknow/3A/3D1]
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